
Government of Jammu and K"sh-'a 
C. 'J S • • "' r, 

l VI ccrct:mat, Revenue Departm(!nt ••••• • 
Notification 

Jammu, the 31t.l April, 2018 

SRO /[5" .~In exercise of the powers conferred by clause (b) of section 3 of the 

Jammu and Kashmir Grant of Permanent Resident Certificate (Procedure) Act, 
1963 (Act No.XIll of 1963), and in supercession of all previous notifications 

issued in this behalf, the Govenunent hereby appoint Mr. Syed Naseer Ahmad, 

(KAS) Sub Divisional Magistrate,Sumbal.of District Bandipora to be the 

competent authority for the purposes of the said Act within the territorial 

jurisdiction of Tehsil Sumbal and Hajin of Sub-Division Sumbal of District 

Bandipora. 

By order of the Government of Jammu and Kashmir. . s~ 

No:-Rev/LB/1712017 
Copy to the:-

(Sbahid Anayntullab) IAS 
Commissioner /Secretary to Government, 

Revenue Department 

Dated: - o3 -04-2018 

1. Financ~al.Commissioner, Revenue, J&K, Jammu.! Administration Deptt. 
l Cornmtsstoner /Secretary to Government, Genera 
J. Divisional Commissioner, Kashmir. w Justice and Parliamentary 
4. Secretary to Government, Department of La • 

Affairs (with 7 copies). 
5. Deputy Commissioner, Bandipora. J&K Jammu. 
6. Director, Archives, Archaeology & Muse~~f~ation in the Govt. Gazette. 
7. Manager Government Press, Jammu for P 
8. OSD with Honb}e Minisler for . Revenue. R 

M. · t . (MOS) evenue. 
9_ Special Assistant to Honb~e uus ei to Government, Revenue Deptt 
10. Pvt. Secretary to Commsstoner/Secretary 
lL 1/C Website.Revenue Department. .\~ 
12. Notification I Stock file. 


